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SHRIMATI MARGARET ALVA: It is a
question of maintenance and not restoration.

SHRI S.R. BOMMALI: Mrs. Margaret Alva
was the Minister holding the charge of
Education for some time.

SHRIMATI MARGARET ALVA: No. 1
never held the Education Department. I was
part of the HRD and part of the Planning
Process. That is why I am saying that what was
planned is not happening today. You may get
statistics. But they are all lapsing into illiteracy
again.

SHRI S.R. BOMMAL: I have already said
that I agree with the Member. It has happened
like that in some districts. Therefore, we are
having this follow-up action. Follow-up action
is being taken.

MR. CHAIRMAN: Dr. Karan Singh, are
you itching to say something?

DR. KARAN SINGH: Is there time, Sir?
MR. CHAIRMAN: There are two minutes.

DR. KARAN SINGH: Mr. Chairman, Sir,
the Constitution has given us a directive that
within ten years from its adoption free and
compulsory education should be provided to
all children. Is it not a shame and a disgrace
that 50 years later we will have more illiterate
people in India in 1997 than that we had in
1947? The House will be shocked to learn that
the total number of illiterates, if my
information is correct, will be more in 1997,
fifty years after independence, than in 1947.
This is a matter of disgrace for the whole
nation, when there are no buildings for primary
schools, when there are villages where there
are no schools and where false muster rolls are
made, when corruption is creeping into the
entire system. Why does the Government spend
hundreds of crores of rupees on five-star hotels
and jumbo jets? No nation will become great,
unless it breakes the illiteracy chain around it.
Will the hon. Minister assure us that, at least,
by the end of the Ninth Plan we will achieve
total literacy?

SHRI S.R. BOMMAL: I agree with the
sentiments expressed by the hon. Member. The
Government will make all efforts, as 1 have
already stated, to have universal education by
the end of the century. We will do it.
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MR. CHAIRMAN: On an optimistic note,
Question Hour is over.

WRITTEN ANSWERS TO STARRED
QUESTIONS

Railway line from Port Blair to Diglipur

*324. DR. JAGANNATH MISHRA: Will
the Minister of RAILWAYS be pleased to state:

(a) whether Government have decided to
lay railway line from Port Blair to Diglipur in
North Andaman;

(b) if so, the details thereof;

(c) whether Government are aware that this
rail line would cause incalculable damange to
the development in Andaman; and

(d) if so, the steps proposed to be taken to
remedy the situation?

THE MINISTER OF RAILWAYS (SHRI
RAM VILAS PASWAN): (a) and (b) A survey
has been taken up. The details will be known
after the survey is completed.

(¢) and (d) The ecological and
environmental aspects would be duly
considered before taking up any rail link in the
area.

Scheme for disabled children in Gujarat

*325. SHRIMATI  URMILABEN
CHIMANBHAI PATEL: Will the Minister of
HUMAN RESOURCE DEVELOPMENT be
pleased to state;

(a) the details of the institutions,
functioning under the Integrated Education for
Disabled Children's scheme in Gujarat;

(b) the details of the grants given by
Government to the State during the last four
years;

(c) whether the present grant is inadequate
as per the requirement; and

(d) if so, the measures taken or proposed
to be taken by Government to meet the
requirement?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI S.R.
BOMMALI): (a) 13 institutions/NGO's are
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implementing the Centrally Sponsored Scheme
of Integrated Education for the Disabled
Children (IEDC) in Gujarat Their names are
given in the Statement (See below).

(b) The details of grants released to the State
during the last four years and the current year
are given below:—

[RAJYA SABHA]
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SI.No. Name of the Organisation

Year (Grant released)
Rs. ,inlakhs)
1992-93 67.21
1993-94 —
1994-95 39.80
1995-96 —
1996-97 28.01

8. National Association for the Blind,
Bhansali Trust, Deesa, RADHANPUR.

9. National Association for the Blind,
Vastral, AHMEDABAD.

10. National Association for the Blind, Patdi,
AHMEDABAD.

11. National Association for the Blind,
Viramgam, AHMEDABAD.

12.  Shree Palanpur Shishushala Bal Mandir and
Education Trust, PALANPUR.

13. Baroda
BARODA.

Municipal Corporation,

(c) and (d) The grants are released to the
State Governments based on the proposals
received from them and the utilisation position.
The Scheme of IEDC has a small budget during
the Eighth Five Year Plan, which is proposed
to be augmented substantially in the Ninth Five
Year Plan.

Statement

Name of the Organisations in Gujarat
receiving grants under the Centrally
Sponsored Scheme of Integrated Education
for the Disabled Children (IEDC)

SLNo. Name of the Organisation

1. National Association for the Blind,

Visnagar, MEHSANA.

2. National Association for the Blind,
VALSAD.

3. National Association for the Blind,
Kheda, MEHMADABAD.

4. National Association for the Blind,
RAJKOT.

5. National Association for the Blind,
JUNAGARH.

6. National Association for the Blind, Idar,
SABARKANTA.

7. National Association for the Blind,

Dahod, PANCHMAHAL.

Insurance against natural calamities

*326. DR. ALLADI P. RAJKUMAR:
DR. JAGANNATH MISHRA:

Will the Minister of AGRICULTURE be
pleased to state:

(a) whether Government would introduce
compulsory group insurance of people residing
in coastal areas against cyclone, floods,
earthquake, etc.;

(b) if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF AGRICULTURE
(SHRI CHATURANAN MISHRA): (a) and (b)
There is no proposal for introduction of
compulsory group insurance of people residing
in coastal areas under consideration at present.
However, under a Centrally Sponsored Welfare
Scheme applicable to fishermen both in coastal
and inland areas, about 10 lakh fishermen were
covered by Group Accident Insurance in
1995-96. In the event of death Rs. 25,000 is
paid to the family of the deceased fisherman.
In the case of permanent disability Rs. 12,500
is paid. The expenditure is shared equally by
the Central and State Governments.

(c) Under the existing scheme of financing
of relief, repairs and rehabilitation in the event
of natural calamities, an average annual
allocation of Rs. 1400.00 crores is available in
the Calamity Relief Fund/National Fund for
Calamity Relief for providing relief and
rehabilitation to people affected by natural



